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BEFORE THE HON’ BLE NATIONAL GREEN TRIBUNAL, 

SOUTHERN ZONE, CHENNAI 

ORIGINAL APPLICATION NO. 42 OF 2022 (SZ) 

IN THE MATTER OF 

UTCHIMEDU ERI SANGAM, 

PUDUCHERRY .... APPLICANT 

: Versus: 

GOVERNMENT OF PUDUCHERRY .... RESPONDENTS 

AFFIDAVIT FILED BY THE MEMBER SECRETARY, PUDUCHERRY 

POLLUTION CONTROL COMMITTEE (RESPONDENT NO. 06) 

  

I SMITHA.R, IAS, D/o Shri. P.G. Raghunathan Nair, aged 55 years, Member 

Secretary in the Puducherry Pollution Control Committee (PPCC), Government of 

Puducherry, do hereby solemnly affirm and sincerely state as follows based on the 

official records that is placed before me: 

1. I respectfully submit that I am conversant with the facts of the case and 

competent to swear this affidavit in compliance to the order dated 23.05.2022 of this 

Hon’ble Tribunal in this Application. 

2. I respectfully submit that, Puducherry Pollution Control Committee is 

designated authority to monitor the implementation of Solid Waste Management 

Rules, 2016 in the U.T. of Puducherry. 

3. I respectfully submit that, the Commissioner of Bahour Commune Panchayat, 

Puducherry had submitted an application dated 21.03.2018 in Form-I prescribed 

under rule 15(y) of the Solid Waste Management Rules, 2016 seeking Authorization 

   
of 
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for collection and disposal of about 40 TPD of solid wastes generated in the Bahour 

Commune Panchayat and establishing a Resource Collection Centre at R.S. No. 

18/3, Utchimedu Revenue Village, Thiruttukalam, Bahour Commune Panchayat, 

Puducherry (Annexure-I), which is the site under contention in this Application. 

4. I respectfully submit that the proposed site at R.S. No.18/3, Uchimedu 

Revenue Village is Government Poramboke Land classified as “Kalam” as per 

Revenue Records, (place for thrashing of paddy) which is presently not in use and 

hence unobjectionable category. The site is away from residential units, educational 

institutes and highway. The site is not in Utchimedu lake. The tank bund road 

separates the site from the lake. 

6. I respectfully submit that, in compliance with rule 16(e) of Solid Waste 

Management Rules, 2016, Puducherry Pollution Control Committee (PPCC) issued 

authorization in Form-II to Bahour Commune Panchayat (BCP) for collection and 

disposal of solid waste at R.S.No.18/3, Utchimedu Revenue Village, Thiruttukalam, 

Bhaour Commune Panchayat, Puducherry vide No.8429 / PPCC / SWM / Autho / 

JSA / 2018 / 12, dated 16.04.2018. (Annexure-II). But the site was not put to use by 

the Commune Panchayat. 

7. [respectfully submit that, the Commissioner of Bahour Commune Panchayat 

applied for establishing a Material Recovery Facility in the same site vide 

application dated 06.11.2019 and 28.01.2020 (Annexure-III & IV) and PPCC issued 

authorization for a period of one year vide No. 8429/ PPCC / SWM / Autho / JSA / 

2020 /31 dt. 21.04.2020 (Annexure-V). Subsequently, the authorization was 

renewed for further period of one year vide No. 8429 / PPCC / SWM / Autho 

/JSA/2021/984, dated 08.09.2021. (Annexure- VI). 

8. I respectfully submit that, the disputed site was not put in use by the Commune 

Panchayat after the Authorization stated in above para was issued and the solid waste 

collected from Bahour Commune Panchayat was being dumped on the road side near 

Kaniyakoil to Bahour main road and near irrigation canal. Based on a news item that 

appeared in The Hindu dated 28.10.2021, the site was inspected by the official of 
of 
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PPCC on 28.10.2021 and direction was issued to the Commissioner of Bahour 

Commune Panchayat under Section 5 of Environment (Protection) Act, 1986 to stop 

the dumping of solid waste in unauthorized sites and clear the dumped waste 
immediately and utilize the authorized site for solid waste management (Annexure- 

VI). In response to the direction of PPCC, the Commissioner of Bahour Commune 

Panchayat had stopped the dumping of solid waste and shifted the solid wastes to 

PPCC authorized site of R.S. No. 18/3 of Utchimedu Revenue Village. 

10. T respectfully submit that, the Bahour Commune Panchayat started utilizing 

the authorized site at R.S. No. 18/3 of Utchimedu Revenue Village for disposal of 

solid waste only from November 2021 and immediately stopped using it in 

December 2021 within a period of one month due to public objection. The 

Commissioner of Bahour Commune Panchayat vide letter dated 28.12.2021 

(Annexure — VIII) informed that the solid wastes are being directly transported to 

the Kurumbabet Resource Recovery Park maintained by Oulgaret Municipality from 

15.12.2022 onwards. The Commissioner also informed that a proposal has been 
submitted to the Local Administration Department for establishing a Resource 
Recovery Park at the authorized site at R.S. No. 18/3 of Utchimedu Revenue Village. 

11. Trespectfully submit that, PPCC has not issued any authorization for disposal 

of solid wastes in the Utchimedu Lake and no solid waste was dumped in the lake. 
While issuing authorization to Bahour Commune Panchayat for disposing solid 
waste at R.S. No. 18/3, Uchimedu Revenue Village, Bahour Commune Panchayat, 
Puducherry all the environment factors were duly considered by PPCC. It is 
submitted that the proposed site is not a water body and it is a Government 
Poramboke land classified as “Kalam” as per revenue records. The site is not in the 
Utchimedu lake and it is separated from the lake by the tank bund road. 

12. I respectfully submit that, the Puducherry Pollution Control Committee is 
earnestly enforcing all the provisions of the Solid Waste Management Rules, 2016 
and strives to protect water bodies and public health. The factual position is 
submitted accordingly before this Hon’ble Tribunal. 

x 
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13. I most respectfully pray that this Hon’ble Tribunal may be pleased to consider 

the above submissions and pass further orders as this Hon’ble Tribunal may deem 

fit and proper in the circumstances of the case. 

Solemnly affirmed at Puducherry 
on this the 20" day of July, 2022 
and signed his name 
in my presence 

  

VERIFICATION 

oh 

SMITHA.R 
MENBER SECRETARY 
PUDUCHERRY POLLUTION 
CONTROL COMMITTEE 

PUBUCHERRY. 
Before Me 

Wide |" a 

M. SIVAPRAKASA, B.L., 

ADVOCATE & NOTARY PUBLIC 

Govt. of india 

Regd. No. 7933/2010 

9 6, Mlrd CROSS, ILANGO NAGAR 

PLIDUCHERRY - 775.017 

Verified at Puducherry on this 20th" day of July, 2022 that the contents of the above 

affidavit are true to the best of my knowledge and belief and nothing has been 

concealed therein. 

SIGNED BEFORE ME 

\ 3e \r[r- DL 

M. SIVAPRAKASH, B.L., 
ADVOCATE & NOTARY PUBLIC 

Govt. of india 

Rega. No. 7933/2010 

N76, 1rd CROSS, ILANGO NAGAF 

PLUDUCHERRY = 775017 
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3 Letter dated 28.12.2021 of Bahour Commune Panchayat | 20 

intimating stoppage of'solid waste dumping in the disputed site. _         
Through 

A. Sathya Bama 

Standing counsel for 
Puducherry Pollution Control] Committee



C) ANNEXURE-—D 

BAHOURCGMMUNE PANCHAYAT 
BAHOUR 

No.1-39/2018/BCP/RBD. 24) 4 ‘ Bahour, Dated:- 9 \ WAR 018 

To 
| | 

The Member Secretary, 
Puducherry Pollution Control Committee, 
Department of Science, Technology and Environment, 

Ul Floor, Housing Board Building, 
Anna Nagar, 

Puducherry. 

  

G2 
Dar, 

Sub:-Bahour Commune Panchayat — Application for obtaining Authorisation 

in Form-I and Annual Report in Form-IV — Furnished — Regarding. 

Ref:-This office letter of even No. dated 7.11.2017. 

With reference to the letter cited wherein this Comune Panchayat has sought for authorization to dump 

the garbages generated in this Commune Panchayat (15 Village Panchayats) at Thiruttukalam adjacent to the 
thrashing floor in Utchimedu Revenue Village of Bahour Commune as the existing dumping yard near M/s. Inox 
Air Products Lid, Bahour road, has already reached full capacity of garbages. As the present Resource 
Collection Center at M/s.Inox Air Products Ltd., Bahour is situated at the Main road with open view, is 

attracting criticism from public and some other social activists. Hence, this Commune Panchayat has proposed 

the above said site as Resource Collection Center since it is situated at 300 mts. away from the main road. In 

this regard, necessary F.M.B.,site skeich in respect of the proposed area mentioned above has also been seni 

alongwith the above proposal. 

2. Butas an alternative to the above site, this Commune Panchayat has mitiated to get the unused space 

available with the Fisheries Department with compound and gate provisions. 

2. in this regard, I am io furnish herewith the Application for obtaining Authorisation in Form-I and 

Annual Report in Form-[V under Solid Waste Management Rules, 2016. 

3. lam therefore to request you to authorize the said locations in large interest of the public atonce. 
  

  

Yours faithfully;—, 

(G. SAVOUNDIRARAJAN) 

COMMISSIONER. 

Enolt-As above. 

: oy) 3l” 

Qe VU | 
CH \b a — 

ee 
A 
Dr.N.RAMESH 

Senior Enviromental Engineer 
Department of Sci ence, 

Technology and Environment 
Puducherry. 

Ni, 
&



rises @) 
[see rule 15 fv} i6 G) (ch. 213) ] 

- Application for obtaining authorisation under solid waste management rules for 

processing/recycling/treatment and disposal of solid waste 

La 

The Member Secretary, 

State Pollution Control Board or Pollution Controi Committee, 

  

uducherry 

   
|'We hereby apply for authorisation under the Solid Waste Management Rules, 2016 for 

processing, recycling, irestment and disposal of solid waste. 

Name of the local bodylagency appointed by = GSS 
them! operator of facility 

            

BAHOUR COMMUNE PANCHAYAT i     

   
     

  

; rrespondence ‘Cammisstaner, i 

ié address i i 
: ‘Mairie Street, 

‘ ‘Bahour. 

   
   

D813. 52823 ABR wwnecnmenrnrrennennd 
. SAVOUNDIRA RAJAN, 

  

al Gesi 

Bh. the local bodyor =~ 
: agency responsible for operation of 'c a | 

Ssing’ treatment. or disposal POMIMISSIONSE» i 

    \ abour Commune Panchayat.     
   

    
waste processing 

‘ceoyoling 

itreatment 

idisposal at landfill i 

   

  

5. Altach copies of the Proposal has already been sent to 
Documents Site clearance PCC oon 7.44.2017 alongwith 

(loval body) inecessary FAVLB. and sketches for,     

    

ithe proposed new — site at oof of Environmental Clearance \ 
i, hiruttukalamlapproximately — one! serit for establisiunent 

nent between municipal authority and operating ‘acre near Thrashing floor at Bahour, 

: for dumping of garbages, As any, 
tment on the project and expected reium ‘alternate site, the Fisheries Dept., is 

    

   
“VES 

being approached for utilizing their, 

space available with the compound 

land gate provisians near M/s. imax 

‘Air Products Ltd., i 

     

Dr.N.RAT IDS. 

Senior Enviromentel Engineer 

Department of Science, 

Technology and Environment 
Puducherry.



6 — e Processing/recycling/tr eatment of solid waste 

(i) Total Quantity of waste to be processed per 

day Quantity of waste to be recycled 

Quantity of waste to be treated 

Quantity of waste to be disposed into landfill : 

GiUtlisation programme for waste orocessed ; Does not arise. 
(Product ubliselcn) : 

etal) Quantity y of leachate 

Treatment technology for leachate 
‘(iv Measures to be taken for prevention and control 
_of environmental 
Pollution ‘ : Does not arise. 

  

f v Measures to be taken for safety of workers working | 
in the plant 

(v1) Details on solid waste processing/recycling/ 
treatment/disposal 

facility (to be attached) 

  

        Disposal of solid waste 

Number of sites identified 
‘ . 2 (Nos. 

Quantity of waste to be disposed per day ; (Nos. 
Details of methodology or criteria followed for site ! 40 Tannes. 
selection (attach) : 

‘Details of existing site under operation 

Methodology and operationa! details of landfilling MB. enctosed. 

Measures taken to check environmental pollution 

  

Does not arise. 

    

B i Any other information. al collected wastes are sent to waste 

processing unit maintained by PASIC at arasut 

jon every year. A praposal is being proposed to 

‘initiate vermi compost in all Village Panchayats 

in co-ardination with D.R.O.A, Puducherry for 

this year. 

Date ‘- 

Place :- Signature:- (G. SAVOUNDIRA RAJ AN) 

Designation- € OM Wi ts SIONER 
Bahour Commune Panchayat, 

‘Puducherry 

Adirted 

N° Gh. 

‘Dr.N.RAMESH 
Senior Enviromental Engineer 

Department of Science, 

Technology and Environment 
Puducherry.
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(®) ANNE XURE -T 

No. 8429 / PPCC /SWM /Autho/ JSA/ 2018 /{2— 
GOVERNMENT OF PUDUCHERRY 

DEPARTMENT OF SCIENCE TECHNOLOGY AND ENVIRONMENT 
PUDUCHERRY POLLUTION CONTROL COMMITTEE 

III Floor, Housing Board Building, Anna Nagar, Puducherry — 605 005 
PH: 2201256 / 2203494 FAX: (0413) 2203494 

* * * . 

Puducherry, the 

Form- I . 

[seerule 16 (1) (e)] 4 & APR 2018 

Sub: PPCC - Grant of authorization to M/s. Bahour Commune Panchayat, 

Bahour, for collection and disposal of Solid waste generated in Bahour 

Commune Panchayat under Solid Waste Management Rules, 2016 

— Reg. 

Ref: Your application number No. 1-39/2018/BCP/RBD/294, dated 21.03.2018. 

* OK 

Authorisation under Solid Waste Management, Rules, 2016 is accorded to 

M/s. Bahour Commune Panchayat, Bahour, for collection and disposal of Solid waste at 

R.S.No. 18/3, Uchimedu Revenue Village, Thiruttukalam, Bahour Commune Panchayat 

under Solid Waste Management Rules, 2016 of quantity 40 MT / day. 

1. This authorisation is valid for one year from the date of issue. 

2. The authorisation is subject to the terms and conditions stated below and such 

conditions as may be otherwise specified in these rules and the standards laid down in 

Schedules I and II under these rules. 

3. The Puducherry Pollution Control Committee may, at any time, revoke any of the 

conditions applicable under the authorisation and shall communicate the same in writing. 

4. Any violations of the provision of the Solid Waste Management Rules, 2016 will 

attract the penal provision of the Environment (Protection) Act, 1986. 

5. Shall obtain clearance from Puducherry Planning Authority. 

6. Apply for Consent to Establish / Consent to Operate under Water (Prevention & 

Control of pollution) Act, 1974 and Air (Prevention & Control of pollution) Act, 1981, 

incase if you are going to do any processing. 

GENERAL CONDITIONS 

This authorisation is accorded with subject to the following conditions: 

1. Shall follow the strict adherence to the provisions of Solid Waste Management 

Rules, 2016. 

2. Provide training to the workers / waste pickers and waste collectors as per the 

Rules. 

A ties tad 
loos 

4. Rejects/ inerts shall be disposed through secured landfilling. wa 

Dr.N. RAMESH 

Senior Enviromental Engineer 

Department of Science, 

Technology and Environment 

Puducherry. 

3. Segregation of waste at source shall be followed



2 

a
 Collected garbage must be covered and transported without spillage. 

®. Burning of Solid Waste is strictly prohibited. 

7. Material recovery facility or secondary storage facility for storage of recyclabiv 
materials shaii Ge set up and it shall be disposed only to the authorized persons. 

S Construction & Demolition waste shall not be mixed with Solid waste. 

9. Submit Annual reports in Form-IV on or before 30" June every year to th: 
prescribed Authority. 

For & on behalf of PPCC, 

Ay 

(SMITHA.R) 

MEMBER SECRETARY 

PUDUCHERRY POLLUTION CONTROL COMMIT?! 

| ; “hes 

Phe Commissioner, paths (Ve 

sahour Commune Panchayat. 

Sahour. Puducherry. 

Copy tc: 

The Director, Loca! Administration Department, Puducherry 
>) Cruard fle. 

alt Kae pESPRTCHED 
PN 

Adricshid 

n slob 
‘Dr.N.RAMESH 

Senior Enviromental Engineer 

Department of Science, 

Technology and Environment 

Puducherry.



@Q ANNeExXvRE-W 

- FORM - 1 
[See rule 15 (v) 16 (1) (c), 21 (3)] f B25" 

ion for obtaining authorization under Solid Waste Management Rules 
for SLF of solid waste 

   
To 

The Member Secretary, 

State Pollution Control Board or Pollution Control Committee of Puducherry, 

Puducherry. ‘ 

Sir, 
att AY 

I/We hereby apply for authorization under the Solid Waste Management 

Rules-2016 for processing, recycling, treatment and disposal of solid waste. 

  

  

1. | Name of the local body/ agency appointed by | BAHOUR COMMUNE 

| them/ operator of facility PANCHAYAT 

2. | Correspondence Commissioner, 

Address Marie Street, 

Telephone No. Bahour. 

Fax No. E-mail: 0413-2633 438 

bep. pon@nic.in 

  

3. | Nodal Officer & designation(Officer authorized by A.MANOBAR, 

the local body or agency responsible for operation of Commissioner, 

processing/ treatment or disposal facility) 0413-2633 438 

2633 833 
bep @ pon.nic.in 

  

4. | Authorization required for setting up and operation 

  

of the facility Waste Processing recycling 

(Please tick mark) treatment disposal at landfill 

5. | Attach copies of the Documents . . 

Site clearance (local body) Copy of existing 

Proof of Environment Clearance authorization letter 

Consent for establishment 

Agreement between municipal authority and 

operating agency 

| Investment on the project and expected return»           
Dr.N.RAMESH 

a Senior Enviromental Engineer 

mou , Department of Science, 
Technology and Environment 

Puducherry. 

    
Cheep atte a ot Deepens,



  

Processing/ Recycling / Treatment of Solid Waste 
(i) Total Quantity of waste to be processed per day 

Quantity of waste to be recycled 
Quantity of waste to be treated 

(ii) Utilization program for waste processed 
(Product utilization) 

(iii) Methodology for disposal (attach details) 

Quantity of leachate 
Treatment technology for leachate 

Quantity of waste to be disposable into landfill 

Does not arise 

  

of Environmental pollution. 
(iv) Measures to be taken for prevention and control Does not arise 

  

working in the plant 
(v) Measures to be taken for safety of workers 

(vi) Details on solid waste processing /recycling / 

treatment / disposal facility (to be attached) 

Does not arise 

  

7. | Disposal of solid waste 
Number of sites identified 
Quantity of waste to be disposed per day 

selection (attach) 
Details of existing site under operation 

Details of methodology or criteria followed for site 

Methodology and operational details of land filling 
Measures taken to check environmental pollution 

3 Nos 

40 Tonnes. 

F.M.B enclosed 

Land filling 
No 

    8. | Any other information.   It is proposed to set up 
| Resource Recovery Park at 3 

sites Karaiyambuthur, 

Bahour & Kirumampakkam.     
  

Date : 03.12.2019. 

Place : BAHOUR. 

\ Aan, _ 

Signature : LAMM Lo naaeeee” 

(A.MANOFAR) 

Designation : COMMISSIONER 

Artestd 

p+ abe 
Dr.N.RAMESH 

Senior Enviromental Engineer 
Department of Science, 

Technology and Environment 
Puducherry.
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No. 6-19/ BCP/H-6/ 2020 /[y47- (15) | _ 

UT TAY ET ANN BXURE- LTV 

  

  
  

OFFICE OF THE BAHOUR COMMUNE PA ~ 

BAHOUR 
Bahour, dt. 28.01.32020. 

To -_ 

The Member Secretary, 4 Puducherry Planing Auinonty 

Puducherry Pollution Control Committee, eapsaGhip ies 933 veeesee 
Puduch . ee a a kaa ; 

Sir erry 
Date.) AN-2020 cesses   

Sub: BCP - Submission of Form - I for seeking authorization to 
Bahour Commune Panchayat under Municipal Solid Waste 
(Management and Handling) Rules, 2000 - Requested - Reg. 

Iam to stat that this Commune Panchayat has proposed to setup 3 Nos of RRP 
centers and also SLF at the same site in part and their detail is as follows: 
  

  

  

  

          
  

  

  

  

  

  

                    
  

Sl. | R.S.No. | Name of Extent In Sq.m. 
No. Revenue Village | For For | For For Total 

RRP SLF | C&D _ | carcasses 

Waste 

1 18/3 Bahour 5650 1200 | Nil 100 6950 

2 _|.21/3 | Kirumampakkam |2145 | 600 _| Nil_ +50 2795 

3 83 Karaiyambuthur_| 6,000 3000 | 5900 | 100 15,000 

Sl. | R.S.No. | Name of Qty. per year in Tonnes. 

No. Revenue Village |For RRP | For | For For Total 

SLF | C&D | carcasses 
Waste | in Nos. ~ whee 

1 18/3 Bahour 5998 2 Nil 5 6000 

2 + 21/3--—|Kirumampakkam | 4788} 2 Nil SF 4800- 

3,7 | 3-%4 | Karaiyambuthur_| 1199 1 200 «+|3 1200 
woh xX 0 mn QO A 

we “Also, the Form-I for seeking authorization for dumping of Construction and 

\" «2" ¢Demolition Waste is attached. : 
o 

ie 

I kindly request you to issue necessary authorization for setting up of RRP, SLP 

and Handling of Construction and Demolition Waste on the above said sites please. 

Yours faithfully, 

A\ ‘ee n 

2 @ 
ow. _(A. MANOHAR) 

COMMISSIONER 

Encl.: As above. 

Aktisted 

poh 
Dr.N.RAMESH 

Senior Enviromental Engineer 

Department of Science, 

Technology and Environment 
Puducherry.
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No. 8429 / PPCC / SWM /Autho/ JSA/ 2020/3) 

GOVERNMENT OF PUDUCHERRY 
DEPARTMENT OF SCIENCE TECHNOLOGY AND ENVIRONMENT 

PUDUCHERRY POLLUTION CONTROL COMMITTEE 
III Floor, Housing Board Building, Anna Nagar, Puducherry — 605 005 

PH: 2201256 / 2203494 FAX: (0413) 2203494. 
wk * 

Puducherry, the 

Form- I 

[see rule 16 (1) (e) ] 2 1 APR 2020 
Format for issue of authorisation 

To 

The Commissioner, 
Bahour Commune Panchayat, 

Bahour — 607 402. 

Sir, 

Sub: PPCC — Issue of Authorisation under Solid Waste Management 
Rules, 2016 to set up Material Recovery Facility (MRF) and Sanitary 

Land Filling (SLF) at Bahour Revenue Village — Reg. 

Ref: Yr. Lr. No. 6-19/BCP/E-6/2020/1497, dated 28.01.2020. 
ok ok ok 

The Puducherry Pollution Control Committee after examining the proposal hereby 

authorizes Bahour Commune Panchayat for setting up of Material Recovery Facility (MRF) of 

solid waste and Sanitary Land Filling (SLF) of inert waste at R-S.No. 18/3 of Bahour Revenue 

Village, with the following terms and conditions: 

1. The authorization is-valid for one year. 

2, The authorisation is subject to the terms and conditions stated below and such 

% vanditions’ s’asithay be otherwise specified in these rules and the standards laid down in 

Schedules I and II under these rules. 

  

3. The Puducherry Pollution Control Committee, for reasons to be recorded and 

communicated in writing, may revoke the authorization at any time. 

4. Any violation of the provision of the Solid Wastes Management Rules, 2016 will 

attract the penal provision under the Environment (Protection) Act, 1986 (29 of 

1986). 

5. SCHEDULE I [see rule 15 (w),(zi), 16 (1) (b) (e), 16 (4)] Specifications for 

Sanitary Landfills shall be strictly followed when the proposed site is in 

operation. 

6. Buffer zone around the SLF shall be provided and suitable tree species shall be 

planted. 

7, Provide training to the workers / waste pickers and waste collectors as per the Rules. 

8. Segregation of waste at source shall be followed 

Adtes tad 

aa 
Dr.N.RAMESH 

(16) ANNSURE -Y 

Senior Enviromental Engineer 

Department of Science, 

Technology and Environment 

Puducherry.



: 7, ~ wy 

2. 

9. Collected garbage must be covered and transported without spillage. 

1G. Instruct the workers not to burn solid waste while collection or transportation. 

11. The segregated non-degradable items shall be disposed only to the authorized 
persons. 

2. Construction & Demolition waste shall not be mixed with Solid waste. 

13. Submit Annual reports in Form-IV on or before 30°" June every year to 
Puducherry Pollution Control Committee. 

For and on behalf of PPCC, 

(SMITHA.R IAS) 
Member Secretary 

Puducherry Pollution Control Committce 
Copy to: Ole SR. 

“|. The Director, [e con 
Local Administration Department, 
Puducherry. 

2. Guard file. 

gh le . 

DESPATCHED 
Sin 

pAtes toad 

ide 
Dr.N.RAMESH 

Senior Enviromental Engineer 
Department of Science, 

Technology and Environment 
Puducherry.



To 

(‘s) ANNEXVRE-VI 

No. 8429 / PPCC / SWM /Autho/ JSA/ 2021/98 4 
GOVERNMENT OF PUDUCHERRY 

DEPARTMENT OF SCIENCE TECIINOLOGY AND ENVIRONMENT 
PUDUCHERRY POLLUTION CONTROL COMMITTEE 

III Floor, Housing Board Building, Anna Nagar, Puducherry — 605 005 
PH: 2201256 / 2203494 FAX: (0413) 2203494 

eK * 

Puducherry, the 

Form- I 

[see rule 16 (1) (e) ] 0 6 SEP 2021 

Format for issue of authorisation 

The Commissioner, 
Bahour Commune Panchayat, 
Bahour — 607 402. 

Sir, 

Sub: PPCC — Renewal of Authorisation under Solid Waste Management 
Rules, 2016 to set up Sanitary Land Filling (SLF) at Bahour Revenue 
Village — Reg. 

Ref: Yr, Lr. No. 6-32/BCP/E-6/202-22/1468, dated 02.09.2021. 
* OK * 

The Puducherry Pollution Control Committee after examining the proposal hereby 

renewed the authorization of Bahour Commune Panchayat for setting up of Solid waste 

processing centre and sanitary land filling at R.S.No. 18/3 of Uchimedu Revenue Village, with 

the following terms and conditions: 

L. The authorization is valid for one year. 

2. The authorisation is subject to the terms and conditions stated below and such conditions 

as may be otherwise specified in these rules and the standards laid down in Schedules I 

and II] under these rules. 

3. The Puducherry Pollution Control Committee, for reasons to be recorded and 

communicated in writing, may revoke the authorization at any time. 

4. Any violation of the provision of the Solid Wastes Management Rules, 2016 will attract 

the penal provision under the Environment (Protection) Act, 1986 (29 of 1986). 

5. SCHEDULE I [see rule 15 (w),(zi), 16 (1) (b) (e), 16 (4)] Specifications for Sanitary 

Landfills shall be strictly followed when the proposed site is in operation. 

’ 6. Buffer zone around the SLF shall be provided and suitable tree species shall be planted. 

7. Provide training to the workers / waste pickers and waste collectors as per the Rules. 

8. Segregation of waste at source shall be followed 

9. Collected garbage must be covered and transported without spillage. 

10. Instruct the workers not to burn solid waste while collection or transportation. 

11. The segregated non-degradable items shall be disposed only to the authorized persons. 

12. Construction & Demolition waste shall not be mixed with Solid waste. 

13. Submit Annual reports in Form-IV on or before 30 June every year to Puducherry 

Pollution Control Committee. 

For & on behalf of PPCC, 

gS eke 

(Dr. S. DINESH KANNAN, IFS) 
MEMBER SECRETARY (PPCC) 

Copy to: ole % we 

1. The Director, Local Administration Department, Puducherry. aN 
2. Standing Guard file. 

_ hTERT AQ / 

Atiustad 

pa Gal i 
Dr.N.RAMESH 

Senior Enviromental Engineer 
Department of Science, 

Technology and Environment 
Puducherry.



(\4) ANNEXVRE- Vil 

NO3/ PPCC/SWM/DER/ ISA/ 2027/54 RE 

GOVIGRNIVEENT OF PUDUCH 

DEPARTMENT OF SCIENCE PECINOLOGY ANE ENVERONMENT 

PUDUCHERRY POLLUTION CONTROL, COMATV EEL 

{U-loor, Poudicherry llousing Board Building, Puducherry - 605 O05 

Phone: (0413) 2201256 

PERT LE 
WARY 

  

Fax: (0413) 2203494 

  

7 Puducherry, dated 
fo 

The Comunissioner, 11 NOV 2021 
Bahour Commune Panchayat, ‘ 

Bahour, Puducherry 

Sub: ie PPCC Issue of direction under Solid waste Management Rules, 2016 
ef: 

Reg. 

Complaint appeared in “The Hindu” dt. 28.10.2021. 

Whereas, a public complaint has been appeared in “The Hindu’. on 28.10.2021, alleged 

that the Solid waste is being dumped near road side, Thangal and canal of Bahour and creating 

nuisance to the public. 

And whereas, it was noticed during the inspection of Officials of PPCC. on 28.10.2021, 

that Solid waste were dumped on the road side near Thangal and water irrigation canal by 

Bahour Commune Panchayat. 

And whereas, it is creating unhygienic condition and environment hazards in that area 

and to the public. These are violation of the Environment (Protection) Act. 1986 and Solid waste 

Management Rules, 2016. 

Aud whereas, dumping of solid waste near Thangal and irrigation canal will leads to 

water contamination and leachale will affect the ground water. 

And whereas, PPCC authorized to carry out solid wasle processing facility at 

R.S.No.18/3 of Uchimedu Revenue Village. 

And whereas, the authorized site is not utilized by you, which is violation as per the Solid 

waste Management Rules, 2016 and Environment (Protection) Act, 1986. 

Therefore, you are directed as per the Section’S of Environment (Protection) Act, 1986, 

to take appropriate action immediately to clear the dumped waste and stop further dumping in 

that site and utilize the authorized place for Solid Waste Management. Compliance report shall 

reach this Authority within 15 days. 

Yor & on behalf of PPCC, 

  

(SMITEITA.R AS) 

MEMBER SECRETARY 

Puducherry Pollution Control Committce 
- 

Copy to: lew yor: 

1. The Director, wit) 

Local Administration Department, : 

Puducherry. 

2. Guard File. ond 
g Benet” | 

DESPATCHED 

sy 
Attrstidl 

N dh 
Dr.N. RAMESH 

Senior Enviromental Engineer 
Department of Science, 

Technology and Envirenment 
, Puducherry.
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No.6-21/RCP/E-6/2021-22 [1710 (20) ANNEXURE-vin 
OFFICE OF THE BAHOUR COMMUNE PANCHAYAT 

Bahour, dt. 28.12.2021 

The Director, 

Local Administration Department, 
Puducherry. 

     A On 

NX 'O \ 

Sub: BCP - Works — Waste being dumped on US UR ee Bona in Bahour - Stopped — 
Action Taken Report Submitted - Reg. 

a
 

XY 

Sir 

Ref: 1. e- Mail, dt 06.12.2021 of the Utchimedu Eri Sangam addressed to the Secretary, PPCC., 
Pay. and others. 

2. Endt. No. 12457/LAD/CP-3(P\V/20Z1/BCP, dt. 22.12.2021 of the DD(RD)., LAD., Pdy. 

3. Ack. No Pud1/Pull / LGP/32855/21, dt. 1.12.2021 of the 

Hon'ble Lieutenant Governor, Puducherry. 

4. Noie No. 1914/SECY(LADYP 4/2021, di 69.12.2021 of the Secretary to Govi., (Local 

Administration), Puducherry. 

ae ak vie a 2k 

With reference to the subject cited above and also in response of the direction of the Secretary GA) 

vide Note 4" reference cited, this Commune Panchayat is being transporting the garbages by the Tractor 

Tipper Lorries directly to the Kurumbapet dumping yard maintained by the Oulgaret Municipality | from 

15.12.2021 onwards. Apart from that a proposal has submitted to the Executive Engineer, (PUDA)., Loca: 

Administration Department, Puducherry for setting up of Resource Recovery Park at 18/3 of- Utchimedtn 

Revenue Village. 

  

Previously, this Commune Panchavat has dumped some garbages at Bahour Commune and it is also being 

proposed to shift it to Kurumbapet dumping yard. Soon, the same will be transported to Kurumbapet 

dumping yard by following usual procedure, 

Yours faithfully, 

Mw Aww 

R. SARTIOUEY ANF) 
COMMISSIONER. 

Copy submitted to: 1. The Director, Local Administration Department, Puducherry. . 

2. The Director, Department of Science and Technology, Puducherry. ~° 

3. The PS to the Secretary (LA)., Chief Secretariat, Puducherry. 

a Ane 4. The Private Secretary to the Hon’ble Lieutenant Governor, Raj Nivas, 

e Puducherry. 

  

 Aktestad 

ddrdnew5 N 2 (uly 
1 

Dr.N.RAMESH 

Senior Enviromental Engineer 
Department of Science, 

Technology and Environment 
Puducherry.


